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Shri T. B. Vittal Rao: The hon. 

Minister has stated that sulphur will 
help the Sindri Fertilizers. May I 
know if the use of gypsum which it i..! 
taking from Rajasthan will be com-
pletely stopped? 

Shri Manubhai Shah: No, Sir. There 
is always a scheme for expansion ot 
these plants and the present resources 
need not be disturbed. This will aug-
ment the national requirements. 

Shri D. C. Sharma: May I know if 
the discovery of this abundant supply 
of sulphur will lead to the reduction 
in price of fertilisers? 

Shri Mauubhai Shah: It may not 
consequentially lead to that ltecause, 
as the House knows, natural deposits 
of sulphur throughout the world are 
so stupendous that the mining cost i..! 
rather less. Here what we have loeat-
ed is a combined sulphur iron pyrites 
which is a bit difficult to process. 
That is more expensive. The prices 
may equate if not be lower than the 
international price. 

Shri Ral"h1Ulath Slnl"h: What is the 
sulphur requirement of India and the 
quantity that We are importing at 
prese';t? When will we be self-su1ft-
cient! 

Shri Manubhai Shah: I have jusi 
now answered that question in detail. 
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Laud Routes to Gea 
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L Shri D. C. Sharma: 

Will the Prime Minister be plea3ed 
to refer to the reply given to Starred 
~uestion No. 38~ on the 12th August, 
1960 and state whether the two new 
land routes to Goa improving travel 
facilities have since been opened? 

The Deputy Minister of Extern2l 
Affairs (Shrimati Lakshml Menon): 
Yes; the two new routes were 
d",,]ared open for the movement of 
persons to and from Goa with effect 
from 1st October, 1960. However, 
traffic through these routes has not 
yet commenced as no corresponding 
facilities have been made available by 
the Portuguese l!.uthorities in Goa on 
their side of the border. 

Shri Ra~lm.nath SIn&,h: May I 
know whether there is any possibility 
to open the route in the near future? 

Shrimati Lakshmi Menon: As far as 
we are cGncemed, the routes have 
been open since the 1st October. It is 
for the Portuguewe Government to 
eecide .... hether they .. auld provide 
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~e n~f;!Ssary ~acilities ss that people 
could come and go through these 
routes. 

Shri laganatha Rao: May I know 
whether the control of these two 
routes has been handed over to th~ 

Reserve Police and has been taken 
away from the Customs Department! 

Shrimati Lakshmi Menon: Yes, Sir. 

Dr. Vijaya Ananda: Is the opening 
of new land routes an improYement 
in relatiorui? 

The Prime Minlster and Minister ot 
External Affairs (Shrl lawaharlal 
Nehru) : If the hon. Member is fair 
to himself, he can himself judge whe-
ther it will or not. 

Shri Hem Barua: May I know 
whether it is not a fact that when 
originally the routes to Goa were 
closed it was done with the object of 
putting pressure on Portugal to quit 
Goa? If so, when these routes are 
now open, does it mean that condi-
tions have altered? 

Shr; lawaharlal Nehm: Conditions, 
of course. always go on altering 
everywhere. But that does mean that 
we want to romove restrictions-it has 
less to do with Government-on the 
people. On careful consideration we 
considered that students and others 
who come and go should not be 
obstructed or prevented from coming 
or going or put to s<>me difficulty in 
roundabout ways. That certainly was 
a point before us. 

Shri Bem Bama: May I know 
whether it isa fllct that foreign busi-
nessmen are proposed to be allowed 
through these routes with visas? If 
so. does it mean that we encourage 
foreign trade through our routes with 
Goa? 

Shri lawaharlal Nehru: I do not 
know. Sir. Foreign businessmen can 
go, r presume, as an individual can go 
if he has got the necessary papers. 
Foreign businessmen as such are not 
barred from going. Th~ can, of 
~urse, go to Goa by l!ea 'all the time 

they like. They can come presUDUllbly 
to India-to Bombay or elsewhere-
also without any difficulty. So there 
Is no particular advantage in barring 
them from crossing that route. But 
I am not sure that they are. I have 
oot heard of many foreign business-
men going there. 

Shri Hem Barua: May I know whe-
ther it is not a fact that the original 
route via Castle Rock was at least 
sufficient for checking smuggling that 
is going on? If it is so, why should 
we have two more routes? 

Shr;. lawaharlal Nehru: It does not 
affect that it was considered sufficient. 
In spite of every effort, smuggling 
has been going on and it was consi-
dered that under the new arrange-
ments made there will be a greater 
check on smuggling. 

Rebate to Handloom Weavers in U.P. 

.456. Shri S. M. Banerjee: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether huge amount as arrears 
of rebate to handloom weavers' co-
operative societies in U.P. is out-
standing for payment; 

(b) if so, the amount outstanding 
as arrears on the 1st October. 1960; 

(C) the reasons for the delay in 
payment; and 

(d) the steps taken by Government 
to pay regularly? 

The Minister of Commerce (Shr:l 
Kanungo): (a) to (d). The informa-
tion is being collected from the Uttar 
Pradesh Government and will. be laid 
on the Table of the House. 

Shri S. M. Banerjee: May I know 
whether information is being collect-
ed or whether any information exits 
about the arrears of rebate on 1st 
October, 1959, even? 

Shri Kan_~o: Regarding the ar-
rears before 1959 accounts . were BUb-
mr1tett' 'by the U.P. Government but 
there were c;ertaill discrepancies. 




